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Detaining of Indian Immigrants id 
KawaU 

4n5. SHRI RAM GOPAL REDDY: 
SHRI SATYENDRA NARAIN 

SINHA: 
SHRI T. R. SHAMANNA: 

W 111 the MUllster of EXTERN AL 
AFP'AIRS be pleasetl to state: 

(8) whether some Indian immigrants 
were detained recently in Kuwait; ancl 

(b) if so, the details in this regard? 

THE MINISTER OF EXTERNAL 
AFJ.!"AlRS (SHRI P. V. NATtA-
SIMHA RAD): (a) Government of 
Kuwait have commenced a drive to 
check the entry permits of all expat-
riate workers in Kuwait. including 
IDdian nationals. Those who are found 
to be without valid authorisation to stay 
may be dE:tained, and/or deported, 
\1nder their laws. According t.o our in-
fonnation, upto March 5, 1980, 
8~al. hu,ndred aliens were 

detained and Of these twenty five were 
lndian nationals; 

(b) Kuwait~s visa regulations arc 
strict and periodical checks of 4ocu-
ments of immigratn$ are made. Such 
checks are not discriminatory, but 
are aimed at all those aliens working 
in Kuwait without valid permits and 
other documents. An Indian official 
delegation headed by a Secretary to 
thE: Government which recently vL,it-
e>d Kuwait, was assured by Kuwait 
that no undue hardship and harrass-
ment would be caused ,and consular 
access would be ava'llable to those 
who may be detained. 

Revision of Fare vis-a- "is loss to DTC 

406. SHRI M. RAM GOPAL REDDY: 
Will the Minister of SHIPPING AND 
TRANSPORT be pleased to state: 

(a) whether the revision of fare in 
February last year tby Delhi Transport 
Corporation had any effect to reduce 
the loss incurred by D.T.C.; 

(b) it so, the income and loss during 
1979; and 

(c) what new steps Government 
propose to take to reduce the 10.3s? 

THE MINISTER OF SHIPPING AND 
TRANSPOR'1' (SHRI A. P. SHARMA): 
(a) Yes. Sir. As against the estimated 
working loss of Rs. 8.10 crores for 
1979-80, the working loss now estimated 
is a bout Rs. 5.80 crores only after Ab-
sorbIng the increase in the prices of 
diesel, spare parts etc. 

(b) The Estimated Income, Expendi-
ture and losses during 1979-80 are as 
under:-

(i) Income Rs. 39.98 crores. 

(ii) Working expenditure Rs. 45.78 
crores. 

(iii) Working loss Rs. 5,80 crores. 

(c) In order to further reduce the 
losses, the Corporation has been taking 
various steps. Some ot: the steps being 
taken in this regard are as under:-

(i) centrol over administrative ex .. 
penditure. 




